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polysilicon plant of the National Sili-
con Facility Such hyper-pure poly-
silicon is the most important and cri-
tical material for oyr semiconductor
and photovoltaic programme.

Written Answers

The Technology selecteqd  for NSFs
polysilicon plant is not at all obsolete.
M/s. Hemlock is the world's second
Jargest polysilicon producer with a

25 per cent world market shave, all”

of the world’s top four producers of
polysilicon are all using the same
technology which M/s. Hemlack is
using and is to transfer to gur NSF
for ity polysilicon plant viz. the
polysilicon  production  technology
based on Trichloresilane (TCS) as
feed. stock. What iy more, the top
three  polysilicon producers have
either already expanded or are in
the process of expanding, their plants
using the game hasic TCS technology.
Thus the process chosen for the
NSF's polysilicon plant is an entirely
contemporary one. The cost of pro-
duction of polysilicon based on the
only alternate process technologies
in commercial production viz. that
based on Silane gs the feey stock has
been found by Government to  be
very much higher than that based
on the Trichrosilane process.

(c) No, Sir.

(d) The estimated apnual pequire-
ment is at least 200 tonnes/year by
1990. At present there i no produc-
‘tion of polysilicon in the country. Im-
ports of polysilicon equipment dur-
Ing 1981, 1982 and 1983 are estimated
to be around 2.3 tonhes, 5.4 tonnes
and 10.6 tonnes respectively

Exploration of Goliq deposity in
Andaman gnd Nicobar Islandg

*268. . SHRI T. THANGABALU:
Will the Minister of STEEL AND
MINES be plesged to state:

(a) whether exploration of gold

deposits has been undertaken in the

Andaman  gnd Nicobar Islandg
recent whars; ang
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to Questions 36

(b) if ‘0, what are the details

thereof?

THE MINISTER OF STATg IN
THE MINISTRY OF STEEL, AND
MINES (SHRI N.X.P. SALVE): (a)
No investigation for gold as such
hag been carried out in the Andaman
and Nicobar Islands. 3

(b) Does mot arise.

Air and waten pollution i

+969. SHRI SANTOSH KUMAR
SAHU. Will the PRIME MINISTER
be pleased tp state what effective
measures have go far been taken to
tackle the problems of air and water
pollution in the country?

THE PRIMp MINISTER (SHRI-
MATI INDIRA GANDHI). The Air
(Prevention gand Control of Pollu-
tion) Act, 1931 and the Water
(Prevention gnd  Controy of Pollu-
tion) Act, 1974 have been enacted.
As per the provisions of the Act, the
Central Board and the State Pollu-
tion Control Boards in all the States,
except Manipur, Nagaland, Sikkim
and Tripura have been set up.

Water Pollution: As water pollu-
tion is mainly due to industrial and
domestic waste, the Boards are being
strengthened to progressively direct
the industries to treat their effluents
before Gischarging them intp the wa-
ter bodies. During the Tth Plan period
it ig also proposed to tackl, the pro-
blem of sewage pollution which
quantitatively contributeg to  almost
70 per cent of sewage pollution. In
coordination with the Ministry of
Works & Housing a system ig being
workeg out of giving subsidies and
soft loans for municipa] sewerage
and treatment programmes,

The Central and State Boardy huve
establiched 240 monitoring gtationg in
the country to assess the problem of
pollution,

Re-calcitrant industrieg are
prosecuted

being



